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Mr, Bfttker: He wants to know 
in full for each individual stone.

Dr. K. L. Shrlmali: The total value
has been estimated at about Rs. 300.
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An Hob. Member: In English also. 
Shri M i r :  (a) No; but the order 

in Which the surplus personnel are 
discharged has to be in accordance 
with the general instructions on the 
subject issued by the Home Ministry.

(b) A Ministry is in the best posi
tion to decide if it can do with fewer 
persons.
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Shri Datar: We are trying to avoid 

retrenchment. Kven before retrench
ment, we are trying to see if they 
oaa be absorbed. Therefore, there is 
no question of ntrenchment as such.
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Shri Datar: That is what I have al
ready pointed out. Even before they 
are retrenched, we are trying to 
re-absorb them in other services.
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Shrl Datar: I have not got the
figures.

Shri S. M. Banerjee: May I know 
whether there is a proposal to bun 
retrenchment of Central Government 
employees altogether during the 
Second Five Year Plan?

Shri Datar: We are trying to see 
that all those persons who are likely 
to be retrenched should be absorbed 
in other services.

Mr. Speaker: Question No. 1298.

Pandit D. N. Ttwary: I would re
quest that question No. 1315 may «i«» 
be taken up along with this question.

Mr. Speaker: Who has tabled it?

Pandit D. N. Tiwary: It is also by
me.

Mr. 8peaker: Is the hon. Minister 
agreeable?

Dr. K. L. Shrimali: Yes.
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An Hon. Member: In English also.
Dr. K. L. Shrimali: A statement is 

laid on the Table of the House.
Mr. Speaker: I suppose it is in

Hindi.
Dr. K. L. Shrimali: It is in both.
Pandit D. N. Tiwary: May I know 

whether there is any teaching of 
Hindi in those States not mentioned
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in the statement in reply to question 
1298, because Hindi teachers ham 
not been appointed in those States?

Dr. K. 1>. Shrimali: Almost all 
States have certain programmes for 
propagation of Hindi. This proposal 
refers to a special scheme where the 
Central Government were giving as
sistance to State Governments for 
employing Hindi teachers. I have al
ready informed the hon. Member 
about the names of the States which 
participated in this programme. It is 
presumed that the other States did 
not consider it feasible to imple
ment this programme.

Pandit D. N. Tiwary: May I know 
whether the State Governments had 
to contribute any amount towards the 
expenditure of Rs. 1,80,000 for pay
ment of Hindi teachers?

Dr. K. L. Shrimali: They have to 
find their share. In 1956-57, we paid
66 per cent of the approved expendi
ture in the case of States, of course, 
100 per cent in the case of Union 
Territories. In 1957-58, we gave as
sistance at the same rate.
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Scheduled Caste Scholarships
+

("Shri S. M. Banerjee:
, 12 , J Shri Prabhat Kar:

 ̂ Shri Muhammed Elias:
L Shri Sarju Pandey:

Will the Minister of Education and 
Scientific Research be pleased to
state:

(a) whether the Government at 
India post-matric scholarships which 
had been applied for by Scheduled
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